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+[CoNFERENCE OF CENSUS SUPERINTEN-
DENTS

7. Surt B. N, BHARGAVA: Will
the Minister of Homr Arrars be
pleased to state:

(a) whether it is a fact that the
Conference of the [Census Superin-
tendents held recently recommended
that the Census Organisation should
be made permanent and that some
employees and officers of the organi-
sation should be stationed in every
State; and

(b) if so, what decision Govern-
ment have taken in this matter?]
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+{Tue DEPUTY MINISTER oF
HOME AFFAIRS (SHrIMATI VIOLET
Arva): (a) Yes.

(b) The matter is under examina-
tion.]
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+[Census IN Goa, Daman anxp Diu

*8, Suri B. N. BHARGAVA: Will
the Minister of HomEe AFFAIRs be
pleased to state:

(a) whether Government - propose
to conduct census in Goa, Daman and
Diu.

(b) it so, when; and

officials will be
work and how
is likely to be

(c) how many
appointed for this
much expenditure
incurred thereon?}]
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t[Tee DEPUTY MINISTER oF

HOME AFFAIRS (SuriMATI VIOLET
Arva): (a) Yes.

{b) and (c) These details have not
vet been worked out.]
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Sarmvat VIOLET ALVA: Sir, for
Dadra and Nagar Haveli, an officer
has been made available and the
work will get going very soon. At
Goa also it will be taken up as soon
as the preliminaries are completed,

1! 1 English translation.



